The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh

GAUHATI HIGH COURT
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE.]
Web :www.ghconline.gov.in, www.causelists.nic.in

[ For Tuesday, 27th February 2024 ]

[ ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 11:00 AM BEFORE
RESPECTIVE BENCHES. ]

[ HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF LAWAZIMA
, IF TIME PERMITS. ]

[ AT 11:00 AM ]

BEFORE:
JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH

COURT NO.: 111
[ SINGLE BENCH ]

Sr. No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

ORDERS
1. WP(C)/4783/2018 ABUL HUSSAIN AND ANR. MD. AJ ATIA GA, ASSAM
Versus MS ] MARIYAM
THE STATE OF ASSAM AND 6 ORS. MS A H ATIA
2. WP(C)/4794/2018 NIROD KUMAR DAS MR. M K BORO GA, ASSAM
Versus MS ] DAS DR. B AHMED
THE STATE OF ASSAM AND 6 ORS. SC, CO OP
SC, FCSCA
3. WP(C)/4817/2018 ROHIDAS PAUL AND 4 ORS. MR. N N KARMAKAR SC, REVENUE
Versus MUSTAFIJUR RAHMAN MR. A WAHAB (R5)
RAJIV DAS AND 5 ORS. MS. S KALITA
4. WP(C)/4890/2018 NUR ISLAM SK. MR. M U MONDAL GA, ASSAM
Versus MD. [ H KHAN MR. J ROY (R8)
THE STATE OF ASSAM AND 10 ORS. MS. N NASRIN MR. S SARMA (R8)
MR. R HAZARIKA (R8)
MR. S BORTHAKUR (R8)
MS. S KAKATI (R8)
MR. C CHAKRAVARTY
(R8)
MR. D A KAIYUM (R11)
MR E HUSSAIN (R11)
MR. B C DAS (R11)
5. WP(C)/8176/2018 SHAHADAT ALI SARKAR MR S ISLAM SC, TAXES
Versus MR A HAWARI GA, ASSAM
THE STATE OF ASSAM AND 6 ORS
6. WP(C)/2680/2019 TAPAN KUMAR KALITA MR A R BHUYAN GA, ASSAM
Versus MR. M AT HUSSAIN MR. S KTALUKDAR
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7. WP(C)/398/2023 THE SURAKHYA SAMITI, DR J K SAIKIA MR. P K GOSWAMI DY.S.G.I.

HOMEOPATHIC MEDICAL COLLEGE, MR R S RONGHANG MR. D DOLEY
JORHAT AND 10 ORS. MR P J DUTTA SC, HEALTH
Versus MR B P BORAH
THE UNION OF INDIA AND 11 ORS.
8. WP(C)/5111/2023 DR. JOYDEEP PURKAYASTHA MR S BORTHAKUR DY.S.G.I.
Versus MR. K MOHAMMED MS S MOCHAHARI (R-4)
THE UNION OF INDIA AND 4 ORS. MR R SENSUA MR. S DUTTA (R-4)

MR S DUTTA (R-4)
MR S DUTTA (R-4)

MS S MOCHAHARI (R-
4,5)

MR S DUTTA (R5)

MR. S DUTTA (R5)

MR SISHIR DUTTA (R5)
MRS. R DEVI (R5)
9. WP(C)/7332/2023 ASHIMJYOTI CHAKRABORTY MR S BORTHAKUR GA, ASSAM
Versus MR H P NEPAL
THE STATE OF ASSAM AND 3 ORS
10. RERA DINESH SHARMA MR. M K SAH
APPEAL/15551/2023/(Filin Versus
g No.) PINKY BHANSHALI AND 2 ORS (E)

NO REQUEST OF PASSOVER OR ADJORNMENT SHALL BE ENTERTAINED IN HEARING MATTERS
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1) MRS N BARUAH 27-01-2024 To 15-03-2024
2) MR. H L MAURYA 05-02-2024 To 31-03-2024
3) MR. M HUSSAIN 07-02-2024 To 05-03-2024
4) ;/IAE}BIXR%HUIYAN 16-02-2024 To 05-03-2024
5) MR D K DEY 15-02-2024 To 01-03-2024
6) MD. A ] ATIA 22-022024 To 15-03-2024
7) MR. U K BORTHAKUR ~ 17-02-2024 To 29-02-2024
8) MR A K DAS 21-02-2024 To 01-03-2024
9) MR. B BARMAN 22-02-2024 To 22-03-2024
10) MR RP SINGH 22-022024 To 28-02-2024
11) MR S K SAHARIAH 23-02-2024 To 31-03-2024
12) MR N ALAM 22-02-2024 To 01-03-2024
13) MR RLYADAV 26-02-2024 To 01-03-2024
14)  MS. K YADAV 26-022024 To 01-03-2024
15) MR ABHATTACHARYA  27-02-2024 To 29-02-2024
16) MR N SHARMA 27-02-2024 To 27-02-2024
17) MR 1HUSSAIN 26-02-2024 To 10-04-2024
18)  MR.]P SHARMA 27-022024 To 04-03-2024
19) MR RKBHUYAN 26-02-2024 To 04-03-2024
200 S BORGOHAIN 27-02-2024 To 04-03-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Tuesday,27th February 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

10:15 AM to 1:00 PM
2:00 PM to 4:15 PM

DEPUTY REGISTRAR (BENCH) - MR. KAUSTUVMANI GOSWAMI

COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS

1 WP(C)/3473/2013 PARUL AHMED MR.M A | HUSSAIN MR. E AHMED
Versus MR A R BHUIYAN MR.N | KHAN

THE STATE OF ASSAM AND 11 ORS MR.B ZAMAN MR.R A CHOUDHURY
SC, FINANCE

SC, EDU
WITH

2 WP(C)/2780/2013 PARUL AHMED MR.S H RAHMAN MR. E AHMED
Versus MR.D A KAIYUM MR.N | KHAN

THE STATE OF ASSAM AND 5 ORS MRJ RAHMAN MR.R A CHOUDHURY

WITH
3 WP(C)/3381/2013

4 CRP(10)/143/2016

5 LA.(Civil)/1839/2017
in CRP/284208/2016

WITH
CRP/284208/2016
(Filing Number)

ASMA KHATUN and 4 ORS.
Versus
THE STATE OF ASSAM AND 26 ORS

JOHIRUL HOQUE JOTDAR and ANR.
Versus
AMZAD HUSSAIN JOTDAR

PHULO BHUYAN and ANR
Versus
MANGRI ORANG and 3 ORS

SMTI PHULO BHUYAN and ANR.
Versus
SMTI MANGRI ORANG and 3 ORS

MR.M A | HUSSAIN
MR A R BHUIYAN

MRS.R CHOUDHURY

MRC KALITA
MR.S SAHU

MS.M CHOUDHURY
MR.M CHOUDHURY
MR.S SAHU

MR.D CHAKRABORTY
MR.S DUTTA

MS.C KALITA

SC, EDU

GA, ASSAM

K DEVI, R

K DEVI, R

MR. KR PATGIRI (R9 TO
15)

MR. M KHAN (R- 16 TO 27)
MR N DUTTA, MR. M DAS
(R-9TO 15)

MR N DUTTA, MR. M DAS
(R-9TO 15)

MR ] RAHMAN, R

MR ] RAHMAN, R

MR ] RAHMAN, R

MS. C DAS (R9 TO 15)
SC, EDU

SC, FINANCE

MR.P MAHANTA
MR.P SARMA
MR.C M MAHANTA
MR.R KATHKATIA
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6 WP(C)/3615/2018 NORTH EASTERN TRANSMISSION MS M HAZARIKA GA, ASSAM

COMPANY LTD. MS. S KHOUND
Versus
THE STATE OF ASSAM AND 2 ORS.
7  WP(C)/5302/2018 BAMBOO INDUSTRIES ASSOCIATION OF MR. K N CHOUDHURY GA, ASSAM
INDIA AND ANR. MS. S CHAKRAVARTY MR. S BARUAH (R-9)
Versus MS. P SHARMA MRS. A GAYAN (CGC, R1-
THE UNION OF INDIA AND 10 ORS. MS. M SHARMA R5)
MS. D DUTTA (R-9)
MS. R BAJAJ (R-9)
ASSTT.S.G.I.
8 WP(C)/3706/2019 M/S. R.P. TECHNO AND ENGINEERS AND MR. P K GOGOI GA, ASSAM
2 ORS. MR ] P KACHARI SC, NHIDC
Versus ASSTT.S.G.I.
THE UNION OF INDIA AND 6 ORS. SC, CBI
9 WP(C)/4139/2022 NIZAM KHAN MR. S BANIK SC, CO OP
Versus
THE STATE OF ASSAM AND 4 ORS
10 CRP(I0)/336/2023 ANUSHKA KALITA MR. S SAHU MR. S K SINGH
Versus MS A ROY MR B PUSHILAL

SHIVAM MANDAL

1) MRS N BARUAH 27-01-2024 To  15-03-2024
2) MR. H L MAURYA 05-02-2024 To  31-03-2024
3) MR. M HUSSAIN 07-02-2024 To  05-03-2024
4) MR. M H RAJBARBHUIYAN 16-02-2024 To  05-03-2024
5) MR D K DEY 15-02-2024 To 01-03-2024
6) MD. A ATIA 22-02-2024 To  15-03-2024
7) MR. U K BORTHAKUR 17-02-2024 To  29-02-2024
8) MR A K DAS 21-02-2024 To 01-03-2024
9) MR. B BARMAN 22-02-2024 To  22-03-2024
10) MR. B BARMAN 02-04-2024 To  02-04-2024
11) MR. R P SINGH 22-02-2024 To  28-02-2024
12) MR. S K SAHARIAH 23-02-2024 To  31-03-2024
13) MR. N ALAM 22-02-2024 To 01-03-2024
14) MR. R L YADAV 26-02-2024 To 01-03-2024
15) MS. K YADAV 26-02-2024 To 01-03-2024
16) MR. ] KALITA 28-02-2024 To 01-03-2024
17) MR D K MISHRA 28-02-2024 To 07-03-2024
18) MR. A BHATTACHARYA 27-02-2024 To  29-02-2024
19) MR. N SHARMA 27-02-2024 To  27-02-2024
20) MR. I HUSSAIN 26-02-2024 To 10-04-2024
21) MR. ) P SHARMA 27-02-2024 To  04-03-2024
22) MR. R K BHUYAN 26-02-2024 To  04-03-2024
23) S BORGOHAIN 27-02-2024 To  04-03-2024
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